IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL. Name of Date of

27.07.2026

Notified
amount
to be paid

Rejec
Status

BEHERA |53514/2026 [27.07.2026  |CRLMP/890/2026 o | |
|2 |G R PATRA |53529/2026|27.07.2026 WP (C)/22960/2026 |10 | |c |
‘3 ‘A K MOHANTY ‘53531/2026‘27.07.2026 ‘OJC/10421/2001 ’10 gisoo 3783 OO‘ ‘
4 |an K BEHERA |53532/2026(27.07.2026 |CRLLP/17/2021 10 | o
5 |p K JENA |53534/2026(27.07.2026 |[WP(C)/6609/2017 |10 | o
'6 |1 panDa 153535/2026 [27.07.2026  |WP(C)/820/2013 o | oo
7 | K SARHOO  |53537/2026[27.07.2026 |[BLAPL/5043/2026 |10 | oo
'8 |S K MOHANTY |53538/2026(27.07.2026 |WP(C)/15615/2026 |10 | .
9 |S K MOHANTY |53539/2026(27.07.2026 |WP(C)/15613/2026 |10 | SR
10 |S K MOHANTY |53540/2026(27.07.2026 |WP(C)/15612/2026 |10 | SR
11 |S K MOHANTY |53541/2026(27.07.2026 |WP(C)/15614/2026 |10 | SR
12 |K C PANDA  |53543/2026|27.07.2026 |WP(C)/20109/2026 |10 | u |
13 |S P SAMANTA |53544/2026|27.07.2026 |ABLAPL/8305/2026 |10 | u |
14 |U CHHOTRAY |53545/2026(27.07.2026 |WP(C)/15631/2026 |10 | o
15 |U CHHOTRAY |53546/2026|27.07.2026 |WP(C)/15634/2026 |10 | u |
16 |U CHHOTRAY |53547/2026(27.07.2026 |WP(C)/19141/2026 |10 | o
17 [B K PATI 153548/2026 (27.07.2026  |CMP/1317/2023 0 | v
18 |P.JENA 153560/2026(27.07.2026  |CMP/1156/2026 0 | c |
19 |s.BEHERA |53566/2026[27.07.2026 |ABLAPL/8248/2026 |10 | c |
JYOTI RANJAN 3.00,3*3

20 | onk 53574/2026 (27.07.2026 |ABLAPL/8215/2026 |7 oER Lmss |9

21 |P R SWAIN  |53576/2026(27.07.2026 |WP(C)/18449/2026 |10 | SR
JYOTI RANJAN 5.00,3*5

22 | avak 53577/2026 (27.07.2026 C)/21483/2026 |7 onpER Lmss |9
JYOTI RANJAN 3.00,3*3

23 [ avak 53578/2026 (27.07.2026  |TRP(C)/217/2026 |7 onER Lmss |9
JYOTI RANJAN 4.00,3*4

24 | yak 53579/2026|27.07.2026 | ABLAPL/8299/2026 |7 onpER Lmss |9

25 [B. N. SAHU |53580/2026|27.07.2026 |ABLAPL/8261/2026 |7 §A32é3£éss U
NIRANJAN 4.00,3*4

26 |2oun 53581/2026|27.07.2026 (C) /26833/2025 |7 v 1Ess |9

27 |SARAT DASH |53582/2026|27.07.2026 | ABLAPL/8237/2026 |7 §A22é3£éss U

28 |JYOTI RANJAN |53584/2026(27.07.2026 |ABLAPL/14306/2025 |7 | R




INAYAK

29 |90~ RANIAN 535852026 [27.07.2026 C)/22585/2026 |7 U

30 |c.sAMAL |53586/2026|27.07.2026 |WP(C)/19487/2026 |10 | c
31 ASTOR KUMER 53587/2026(27.07.2026 C)/16045/2026 |7 U

32 |A.K.BEHERA |53590/2026(27.07.2026 |WP(C)/20437/2014 |10 | c |
133 |S.SAHOO 153592/202627.07.2026  |[WP(C)/31912/2022 |10 | c
34 |S.K.PRADHAN |53593/2026(27.07.2026 |WP(C)/35860/2022 |10 | c |
35 |D.PATTNAIK |53596/2026(27.07.2026 |FA0O/20/2026 0 | c
36 |[P.K.LENKA  |53598/2026(27.07.2026 |FA0O/20/2026 0 | c
37 |R K BARIK  |53599/2026|27.07.2026 |0JC/6721/1999 0 | CE
38 M DAS 153601/202627.07.2026  |[WP(C)/6136/2023 |10 | o
39 M DaS 153603/202627.07.2026  |[WP(C)/23260/2023 |10 | o
140 M DAS 153604/202627.07.2026  |WP(C)/23254/2023 |10 | SR
141 |P SAHOO 153607/202627.07.2026  |[WP(C)/23347/2022 |10 | o
142 |P K ROUT 153608/202627.07.2026 |WP(C)/26483/2022 |10 | SR
43 |P K PATRI  |53609/2026|27.07.2026 |0JC/4083/1990 |7 | v
44 |D K PANDE  |53611/2026(27.07.2026 |WP(C)/19136/2026 |10 | SR
45 |D K PANDE  |53612/2026(27.07.2026 |WP(C)/19660/2026 |10 | SR
46 |P.K.LENKA  |53613/2026(27.07.2026 |WP(C)/36978/2025 |10 | c |
47 |B K SWAIN  |53614/2026(27.07.2026 |WP(C)/22821/2026 |10 | SR
148 |D BISWAL 153615/202627.07.2026 |FAO/819/2026 0| SR
49 |P K PARIDA |53616/2026(27.07.2026 |ABLAPL/8196/2026 |10 | SR
50 |S S PASAYAT |53618/2026|27.07.2026 |WP(C)/20695/2026 |10 | u |
51 |S S PASAYAT |53620/2026|27.07.2026 |WP(C)/20117/2026 |10 | u |
52 |S S PASAYAT |53621/2026|27.07.2026 |[WP(C)/20465/2026 |10 | o
53 |S S PASAYAT |53623/2026|27.07.2026 |[WP(C)/20545/2026 |10 | o
54 |S S PASAYAT |53624/2026|27.07.2026 |WP(C)/20448/2026 |10 | oo
55 |S S PASAYAT |53625/2026|27.07.2026 |WP(C)/20434/2026 |10 | oo
56 |S S PASAYAT |53626/2026|27.07.2026 |WP(C)/20471/2026 |10 | oo
57 |S S PASAYAT |53627/2026|27.07.2026 |WP(C)/20479/2026 |10 | oo
58 |S S PASAYAT |53628/2026(27.07.2026 |WP(C)/20462/2026 |10 | o
59 |S S PASAYAT |53629/2026(27.07.2026 |WP(C)/20454/2026 |10 | o
60 |S S PASAYAT |53630/2026(27.07.2026 |WP(C)/20571/2026 |10 | o
61 |M K PATI 153631/202627.07.2026 |ABLAPL/6882/2026 |10 | o
62 |U DAS 153634/202627.07.2026  |[WP(C)/20691/2017 |10 | c
63 |N MALLICK  |53636/2026/27.07.2026 |CRLMP/856/2026 110 | U
‘64 APy ‘53639/2026‘27.07.2026 C)/20691/2017 ‘10 ‘ ‘c ‘
65 |B.R.SENAPATI |53641/2026|27.07.2026 |CRLMP/910/2026 0 | c |
66 |S N MISHRA |53642/2026(27.07.2026 |WP(C)/21342/2026 |10 | CH
67 |K R JENA 153643/202627.07.2026  |CRLMC/2327/2026 |10 | U
68 |P K DAS |53645/2026(27.07.2026 |[BLAPL/6957/2026 |10 | S




69 |P C MOHANTY |53646/2026(27.07.2026 |CMP/210/2016 0| c |
70 |S.K.NATH 153648/2026(27.07.2026  |[WP(C)/22316/2026 |10 | c |
71 |B BEHERA 153649/2026(27.07.2026  |CRLREV/724/2025 |10 | v
72 |B BEHERA 153650/2026(27.07.2026  |CRLREV/724/2025 |10 | v
73 |s. K. NATH |53651/2026|27.07.2026 |[WP(C)/22307/2026 |10 | c |
74 |B BEHERA 153652/2026(27.07.2026  |CRLREV/724/2025 |10 | v
‘75 A ApATHY ‘53653/2026‘27.07.2026 C)/20692/2017 ‘10 ‘ ‘c ‘
76 |B BEHERA 153655/2026(27.07.2026  |CRLREV/724/2025 |10 | .
77 |S.K. NATH  |53656/2026|27.07.2026 |WP(C)/22306/2026 |10 | c |
78 |B BEHERA 153657/2026(27.07.2026  |CRLREV/724/2025 |10 | .
79 |s.K. NATH  |53658/2026[27.07.2026 |WP(C)/22305/2026 |10 | c |
80 |U DAS 153659/2026(27.07.2026 [WP(C)/20692/2017 (10 | c
81 | on o R |53660/2026(27.07.2026 |ABLAPL/7931/2026 |10 u

82 |S.K. NATH  [53661/2026(27.07.2026 |WP(C)/22300/2026 |10 | c |
83 | on o R 153662/2026(27.07.2026 | ABLAPL/8076/2026 |10 U

84 |S. K. NATH |53664/2026(27.07.2026 |WP(C)/22296/2026 |10 | c |
85 |S K SWAIN  |53665/2026|27.07.2026 |WP(C)/22800/2026 |10 258210§£3é22y

86 |S.K. NATH  [53667/2026(27.07.2026 |WP(C)/22302/2026 |10 | c
87 |s saHOO |53668/2026/27.07.2026 |CRLMC/1574/2026 |10 | o
88 |S.K. NATH  [53669/2026(27.07.2026 |WP(C)/22320/2026 |10 | c |
89 |T K NAYAK  |53670/2026[27.07.2026 |WP(C)/18670/2026 |10 | o
90 [P K MISHRA |53672/2026[27.07.2026 |CRLMP/712/2025 10 | o
91 [P K MISHRA |53674/2026[27.07.2026 |WP(C)/32526/2025 [10 | o
92 |A K ACHARYA |53677/2026(27.07.2026 |WP(C)/16214/2026 |10 | SR
93 |M.N. MOHANTY |53679/2026|27.07.2026 |WP(C)/22953/2026 |10 | c |
94 |S.MOHARANA |53680/2026|27.07.2026 |CMP/1390/2025 0| c |
95 |P.K.MOHANTY |53682/2026|27.07.2026 |CRLA/558/2025 0| c |
96 |R.SAMAL 153687/2026(27.07.2026  |[WP(C)/22711/2026 |10 | c |
197 |R. SAMAL 153688/2026(27.07.2026  |[WP(C)/22714/2026 |10 | c |
98 |R.SAMAL 153689/2026(27.07.2026  |[WP(C)/22719/2026 |10 | c |
99 |R.SAMAL 153690/202627.07.2026  |[WP(C)/22928/2026 |10 | c |
1100 |R.SAMAL 153691/2026(27.07.2026  |[WP(C)/22706/2026 |10 | c |
101 |S. CHOUDHURY |53693/2026(27.07.2026 |CRLMP/695/2026 |7 | o
102 PR NoRS 15369472026 (27.07.2026  [CRLMC/796/2026 7 U

103 SN 085 153695/2026(27.07.2026  |CRLMP/650/2026 7 U

1104 |R.SAMAL 153696/2026(27.07.2026  |[WP(C)/22615/2026 |10 | c |
1105 |R. SAMAL 153698/202627.07.2026  |[WP(C)/22705/2026 |10 | c |
106 |SARAT DASH |53699/2026(27.07.2026 |BLAPL/5348/2026 |7 | u |
1107 |R.SAMAL 153700/202627.07.2026  |[WP(C)/22709/2026 |10 | c |




1108 |R. SAMAL 153701/2026(27.07.2026  |[WP(C)/22713/2026 |10 | c |
1109 |R.SAMAL 153702/202627.07.2026  |[WP(C)/22715/2026 |10 | c |
1110 |R.SAMAL 153703/202627.07.2026  |[WP(C)/22723/2026 |10 | c |
1111 |R.SAMAL 153705/202627.07.2026  |[WP(C)/22717/2026 |10 | c |
1112 |J. C. BARAL |53706/2026(27.07.2026 |WP(C)/17925/2026 |7 | v
113 [C. RANA |53708/202627.07.2026 |[WP(C)/5712/2026 |10 | c |
114 |A.K.BEHERA |53709/2026(27.07.2026 |WP(C)/16610/2026 |10 | c |
1115 |D.SWAIN |53710/2026|27.07.2026 |WP(C)/14503/2026 |10 | c |
116 B.K.SETHI  |53713/2026(27.07.2026 |WP(C)/22018/2026 |10 | c |
117 |S BARDHAN  |53714/2026(27.07.2026 |WP(C)/25048/2023 |10 | v
118 [P K JENA 153715/2026(27.07.2026  |[FAO/179/2019 0 | u |
1119 |S K MOHANTY |53716/2026(27.07.2026 |WP(C)/13577/2012 |10 | SR
120 |[S.K.PARIDA |53717/2026(27.07.2026 |WP(C)/15053/2026 |10 | c |
121 B K SENDHA |53718/2026(27.07.2026 |WP(C)/19748/2023 |10 | SR
122 |B R SENAPATI [53719/2026(27.07.2026 |ABLAPL/3630/2021 |10 | SR
123 |P K NAYAK  |53720/2026(27.07.2026 |WEC (OAC)/2772/2015[10 | SR
124 |D NAYAK 153721/2026(27.07.2026  |CRLA/804/2022 0| o
125 R K BARIK  |53722/2026|27.07.2026 |CMP/1195/2023 0 | S
126 M MOHANTY  [53723/2026(27.07.2026 |WP(C)/26863/2013 |10 | CH
127 [B K SENDHA |53724/2026[27.07.2026 |WP(C)/19748/2023 [10 | o
‘128 P.BEURA ‘53726/2026‘27.07.2026 ABLAPL/8181/2026 ‘10 ééSZQi;is ‘c ‘
129 |s R BARIK  |53727/2026|27.07.2026 |ABLAPL/7878/2026 |10 | o
130 |[s BARDHAN  |53728/2026[27.07.2026 |WP(C)/7129/2026 |10 | o
131 M R DAS |53729/2026 [27.07.2026  |ABLAPL/7998/2026 |10 | o
132 [P K NAYAK  |53730/2026(27.07.2026 |WP(C)/488/2025 0 | CH
133 M R DAS |53731/202627.07.2026 |ABLAPL/8300/2026 |10 | CH
134 [U CHHOTRAY |53732/2026(27.07.2026 |WP(C)/18712/2026 |10 | CH
135 |c MOHANTY  |53733/2026(27.07.2026 |WP(C)/14918/2026 |10 | CH
1136 [K C RATH |53734/2026[27.07.2026 |WP(C)/21714/2026 [10 | o
137 K C RATH 153735/2026(27.07.2026 |[WP(C)/21732/2026 |10 | CH
138 K C RATH 153736/202627.07.2026 |[WP(C)/21987/2026 |10 | S
139 [K C RATH 153737/202627.07.2026  [WP(C)/21733/2026 |10 | U
140 [K C RATH |53738/2026|27.07.2026 |WP(C)/22896/2026 |10 | u |
141 [S.R.SAHOO  |53739/2026|27.07.2026 |ABLAPL/7647/2026 |10 | c |
142 K C RATH |53740/202627.07.2026 |[WP(C)/21709/2026 |10 | S
1143 |J BEHERA |53741/202627.07.2026 |[WP(C)/22797/2026 |10 | S
144 |J BEHERA |53742/2026|27.07.2026 |ABLAPL/8396/2026 |10 | S
1145 |S MITRA 153743/2026(27.07.2026  |ABLAPL/6035/2026 |10 | u |
146 |J BEHERA 153744/2026(27.07.2026  |[WP(C)/20083/2026 |10 | u |
147 |G D MALLICK |53745/2026(27.07.2026 |BLAPL/3297/2026 |10 | S
148 |G D MALLICK |53746/2026(27.07.2026 |BLAPL/5205/2026 |10 | o
149 |G D MALLICK |53747/2026(27.07.2026 |CRLMC/2228/2026 |10 | u |
150 |G D MALLICK |53748/2026(27.07.2026 |WP(C)/18934/2026 (10 | u |




151 |A.K. PANDA |53749/2026|27.07.2026

WP (C) /20482/2026

110

| | |

|Total

11462

N I C (Software Team)



